
30.11.2017  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO.7  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 A.M

1. LPA 620/2017 ANIRUDH KUMAR PANDEY ANUJ AGGARWAL
   CM APPL. 34163/2017 VS. MANAGEMENT OF TENZING THINLAY LEPCHA

MODERN PUBLIC SCHOOL NEERAJ MALHOTRA, B.C. PANDEY
& ORS. S.P. KAMRAH, RUPAL LUTARA

ABHINANDAN, SATYAKAM
AKSHAY AGARWAL 

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M

1. RFA 990/2017 SURESH KUMAR DHAN MOHAN, TANU B. MISHRA
VS. CENTRAL SECRETARIAT
CLUB 

HIGH COURT OF DELHI                            
29TH NOVEMBER,2017                         REGISTRAR (LISTING)



30.11.2017                           FOR PRONOUNCEMENT  (ORIGINAL JURISDICTION)

                     COURT NO. 19 (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

28. O.M.P. (COMM) 424/2017    ATEN CAPITAL PVT. LTD.        RAJAT  NAVET,CICCU                 
    I.A. 13967/2017           Vs. CANDOR GURGAON TWO        MUKHAPADHYA, 

           DEVELOPERS & PROJECTS PVT.LTD  AAKASH BAJAJ 

*********


	JUD30112017
	jud30112017o

